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U{'S :3and 4 of PMLA Act

Directorate of Enforcement vs. Gautam Khaitan & Ors.

17.07.2020

Matter is taken up today and the proceedings
conducted through Video Conferencing (CISCO WEBEX) as
directions of Hon'ble High Court issued vide
r:.wnucrzuza dated 13.07.2020 in view of the pandemic |

Rt

Present: Sh. Rajat Manchanda, Id. counsel for a )

compliance of order dated 07.07.2020
visit abroad w.e.f. 10.07.2020 to 11.09
submits that he has mentioned 1

applicant in the said affida --'-". 1d further FDR 1
lying on court record.
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Signed copy of this order is being sent. through whatsapp to
Ahlmad of this Court with direction to send the same to concerned official of

District Court, RADC for uploading on official website of Delhi District Court.

Signed hard copy of the order shall be placed un M
when the regular functioning of the Courts at Rouse Avenue Com lex,

Delhi is resumed.




